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F. C. 1. (Mot,)

SHRI ANNASAHEB P. SHINDE:
On this, I would like to submit this.
Broadly we know the figure. But
when we come to Parliament and
give the figure, it has to be very pre-
cise. For instance, the total number
of employees in the FCI is 50.000.
They have this figure, but if it is
found to be a few hundred this gide
or that side, the hon. Member would
charge us with having misled the
House or giving imprecise informa-
tion. We are a responsible govern-
ment and we have to be very sure
that whatever information we give
on its behalf is absolutely precise
with no inaccuracy in it.

This organisation is spread all over
the country. We have naturally to
collect the information from all over
these branches. It takes time. Their
headquarters has to collect informa-
tion from the various branches. But
it is not as if we would like to avoid
giving information or that it would
not, as the hon. member here says,
come for four years. It would be
our endeavour to sincerely share
whatever information we have with
us.

DR. KAILAS: Can he assure us as
to after how many days, weeks or
months he will lay it on the Table?

SHRI ANNASAHEB P. SHINDE:
Before the end of the session.

o s qr fag: aafa o fiq
AT OF BTT1 /T ITFTH I HA|, A2
AT MY wraz wfaew a o 37 &
MAFTFAT A A A
SHRI ANNASAHEB P SHINDE:
We do not misunderstand him at all.

ot 5w qmw fmg: FfEE S
T e YomifoH wifam g1 qaT &
fow &1 Arodrommogr TRARE T
I Fwma A A am ag ?
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SAIgwi £ qf g wifgm &
g g & ww amwmw # W
TEHT § SH %1 (A & fwq
W THET =TT g€ 3 AT AW S 6T
FTOR g% & e | a3 gu qedi
{ a7 1S qEET &1 Q@ R, AT WA
g vq F1 W AT faw &
1T UET SR |

MR. CHAIRMAN: As it is 4-30
P.M.; this debate is now postponed

to a day to be fixed by the Speaker.
He may resume his speech then.

17.30 hrs.

HALF-AN-HOUR DISCUSSION
RISE IN SHARE PRICES
SHRI JYOTIRMOY BOSU (Dia-

mand Harbour): There has been an
unprecedented rise in share priceg in

India. According to the Reserve
Bank's index of variable dividend
industrial securities, taking 1961-62

as the base year (100), they have re-
corded a rise of about 26.7 per cent.
They have attributed this to higher
commodity prices and general en-
couraging performance of the private
sector.

If we look into the increase in
the assets of these concerns, it will
be more surprising as it will reveal
what is the pre-monopoly attitude
and character of the present Govern-
ment.

Samvart 2029 has been described as
an excellent year for the share mar-
ket, because it has recorded on
impressive boom and the equities have
risen by over 38 per cent. In the
case of the previous year it was only
5 per cent. The year before that saw
a fall of 13 per cent. Calcutta reflects,
more or less, performance of the far
eastern region. Jute is produced out
of the flesh and blood of the poor
kisans. It has recorded a rise of over
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40 per cent. and has reached 1614
per cent in all. As far as steel is con-
cerned Tatas have recorded a rise of
34 per cent in one year. The general
expectations on the part of the inves-
tors and capitalists is that the Gov-
ernment will follow the duel policy
as in the case of sugar, in the case of

commodities such as cotton, cotton
textiles, fertilisers, chemicals and
papers.

There has been a boom in cotton
textiles and the rise is over 100 per
cent. Baroda rayon has recorded a
rise of 141 per cent. New Sherrocks
had achieved a rate of 122 per cent.
Take 1969-70 as the base year (100).
In December, 1973, cotton textiles
have recorded 152.7 as against 108.1
last year. In respect of man-made
fibre there was a fantastic growth; it
reached 207.1 as against 144.7 last year.
Fertilisers is 156.5 compared to 108
last year; paper has reached 211.7
per cent as compared to 150.2 last
year. Similarly there are so many
other categories of items which have
shown a phenomenal growth in the
share market and that is, because the
capitalists have been able to advance
their cause with the collaboration and
help of the present pro-monopoly
Government,

! When there is rise in prices and
there are shortages, the consumers are
groaning under the pressure of the
same. But the industrial profits, and
dividends shoot up and that is some-
thing very significant. There are
more than 100 companies which have
reaped a pre-tax of profit of more
than one crore of rupees for 1972-73
and in many cases they have exceeded
Rs. 4 crores. Topping the list are units
with foreign collaboration, equities
management and control. Take for
example Hindustan Leavers, Brooke
Bonds, Glaxo, Pfeizer, Union Carbide,
Indian Aluminium, Philips and so
many others. All these companijes
that I mentioned just now have reaped
a pre-tax profit of over Rs. 4 crores
for the year 1972.73. Take the divi-
dends for example. Godfray Philips—
85 per cent. Esso Petroleum—31.25
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per cent dividend; Food specialities—
25 per ceat; Phillips—24 per cent;
Cafi—25 per cent.

Among the Indian companies also
firms like the Century mills, National
rayon etc. have bagged huge profits.
The common man and the small share
holder do not at all gain, because the
value of the Indian rupee has been
eroded due 10 severe inflation.

For jute it is the worst scandal.
The wholesale price index of jute
(base year 1959-60=100), was 236.1
on 8th December, 1972. This year it
has declined to 190.4 on 8th November,
1973. On 8th December, one month
afterwards, it has recorded a further
decline and stood at 184.2. The jute
growers in ope year had been defrau-
ded to the tune of Rs. 200 crores by
the middlemen and jute mill owners.
We have the Jute Corporation for
which we spend millions of rupees.
It is nothing but a sham body and a
show piece. They could have easily
taken over the purchase of raw jute
to save producers, but no. The small
jute growers who produce jute with
their flesh and blood had to make
distress sales. The Minister of Com-
merce, who is responsible for this did
not move his little finger, because I
am told that he was given a directive
from the High Command that the
Commerce Minister’s job was condi-
tional on this; we have two elections
before us—U.P. and Orissa; therefore,
the ruling party must make the ful-
lest use of its machinery to feather
its nest. The Indian Jute Mill Asso-
ciation is an organisation of the own-
ers, blood suckers. They have been
given complete freedom to plunder, of
course in return for something—very
attractive for the ruling party, because
they require it so badly, namely, con-
tributions and donations.

This I1JM.A, is controlled by
Goenkas of Duncan Brothers who
were involved in the serious poster
scandal and that was debated for
hours on the floor of the House, They
control the IJ.M.A. Therefore, the
ruling party can hardly annoy such
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people who are so generous in making
contributions to keep them going and
keep them in power. I am charging
them here that they have liberally...
(Interruptions) I am not Yyielding.
‘They are liberally giving jobs to
Ministers’ sons, relations of V.I.Ps and,
I am told, they have reached the
Rashtrapati Bhavan. This is a very
serious matter..

| WETA g (F) ¢ AR,
Y A3 ATR AE Y & § a8 AT
rgar g 5 wady a3 gy fawa
T T AY SART U= A | 4T
T Yt G IO 3 ® AT AG§
FAF A4 uF fara § Iw o g
7, &l ardd v g 9

MR. CHAIRMAN: The point of
«arder that has been raised is not to
interrupt, but, I think, it has been
xaised to point out that the debate
should be on the right side of the
subject. Therefore, I would request
amy hon, friend, Shri Jyotirmoy Bosu
to please confine himself to the sub-
Ject under discussion.

SHRI JYOTIRMOY BOSU: 1 did
not wish to carry coal to New Castle.
I did not wish to carry things to you
because you know that these are all
inter-related things. If you want to
take favour from the Government,
you have to give favour. That is why
I want to ask how many Ministers’
sons have been given jobs by Mr. R. P.
Goenka, Mr. K, P. Goenka, of Duncan
Brothers. These people have reached
the Rashtrapati Bhavan. That can be
furnished by the Government,

How do they work? On the pretext
«of making jute and jute products more
-competitive in the foreign markets
and also that they are able to enter
‘mew markets and they are able to
‘compete with synthetics, the export
duty was substantially reduced by
Mr. Ganesh’s Department because
they are not concerned with the
mountry’s benefit but they -are more

v
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concerned about benefiting themselves.
What did they do? A reduction of
Rs. 400 a tonne in the export duty of
Hessian and abolition of the export
duty on sacking to improve the com-
petitiveness of Indian jute goods. The
export duty on Hessian has been
reduced from Rs. 600 to Rs. 200 per
tonne. This is how, I am told, the
Exchequer has lost no less than Rs.
32 crores although they show by
calculation Rs, 16 crores. But we do
not trust these calculations.
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What has happened? You go to
the foreign markets. The prices of
jute goods exported from India where
the export duty has been substantially
reduced have soared up and they have
really increased by leaps and bounds.
For example, if you look into the
markets, in Japan, in the Middle-East
countries, in the African countries.
you will see that whilst the exporter
has been able to pressurise the Gov-
ernment and reduce the export duty,
they have been able to fleece the
foreigners. They have been able to
get much higher prices for themselves.
But the benefit does not go to the
jute growers or the workers in the
country. The benefit is divided bet-
ween the tycoons and the Govern-
ment—the Government means the
ruling party.

We are a top producer of jute. We
do not have any competitors. In spite
of that, why is it that our poor jute
growers are treated like that? We
are talking about competing with
synthetics. It will be huilding castles
in the air because after this petrol
crisis, the production of synthetics
will be completely out of question.

In reply to a Question, the Govern-
ment have said that gross profits
(before depreciation and interest) are
the tune of...

SHRI B, V. NAIK (Kanara): Sir,
I thought the Question was on share
prices.

SHRI JYOTIRMOY BOSU: Mr.
Naik is getting identified too soon.
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MR, CHAIRMAN: “Share prices”
covers al] the commodities.

SHRI JYOTIRMOY BOSU: This is
the Government’s reply:

“There are 65 jute mill companies
in the country out of which the
gross and net profits of 49 mill com-
panies, of which 7 mill companies
have interests other than jute...

Gross profits (beifore depreciation
and interest) in 1969-70—Rs. 12.66
crores;

“1970-71 Rs. 19.76 crores”

“1971-72 Rs, 30.66 crores”

I am quite sure that, at the close of
the business this year, it will have
doubled. The net profit before tax
was Rs. 5.51 crores in 1970-71 and Rs.
16.30 crores in 1971.72. This is the
position with regard to profit-making
by these tycoons.

About sugar there is something very
interesting. It is written in the
Economic Times, Bombay.

“The sugar industry had an un-
precedented buoyancy in profits and
profitability during 1972.73. While
the pre-tax profits more then
doubled during the year under re-
view, the profitaii'ity, both in terms
of sales and total capital employed,
reached new peaks.”

“Some of the sugar companies
which recorded unprecedent rise in
profits before tax during 1972.73 are
Andhra Sugar (from Rs. 95 lakhs
to Rs. 214 lakhs), Deccan Sugar
from Rs. 16.0 lakhs to Rs, 136 lakhs),
Sakthi Sugar (from Rs. 35 lakhs to
Rs. 105 lakhs), Gobind Sugar (from
Rs. 7 lakhs to Rs. 87 lakhs), Ugar
Sugar (from Rs. 25 lakhs to Rs. 91
lakhs)—" etc. etc.

There is a combined profit and loss

account of 37 sugar companies given
there:

“Profits before tax. 1971-72 Rs.
622 lakhs, 1972-73 Rs. 1527 jakhs.
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“Profits after tax, Rs. 349 lakhs-
in 1971.72 and Rs. 839 lakhs in 1872-
73; dividends, Rs. 195 lakhs in 1971~
72 and Rs. 282 lakhs in 1972-73.”

The comparative profitability ot
sugar companies for different regions
is as follows: profit after tax as per-
centage of net worth: U.P. 48 in
1971-72 and 19.3 in 1972-73; Bihar,
from 0.6 in 1971.72 it has jumped to
19.7 in 1972-73; South India, from 15.2
in 1971-72 it has jumped to 25.6 in
1972-73.

This is how the share market prices
are going up. Mr., Naik should be
able to understand this from what [
have said.

About fertiliser, the Imperial Che-
mical Industries are very {ond of
imperial things. It is a multi-national
corporation. You are aware of that.
fact, Sir. The Industrial Licensing
Policy Inquiry Committee had detect-
ed unauthorised expansion far in
excess of

the permittzd capacity.
They have been involved in
black marketing of urea. I have al-

ready produced a photstat copy and
laid it on the Table of the House-
which Government has not been able:
to disprove so far.

Now I will show what is the profit
that the Indian Explosives Limited’
are making. The profit before tax in
1972 was Rs. 7.40,13,644; in the pre-
vious year, 1971, it was Rs, 2,48,60,786.
The profit after taxation in 1971 was
Rs. 2,45,19,806 and the same in 1972’
was Rs. 7,37,39.907. This is the posi-
tion. They have been allowed to
fleece the poor people of this country
and yet they go uncaught, undetected’
and unpunisheq because they are hand’
in gloves with the ruling party.

About the selécted companies under
the control of monopoly houses—man-
made fibre industfy, it is mentioned’
in the Economié Times:

“It is significantly high in a num-.
ber of non-traditional industries,.
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particularly man-made fibre and
chemicals. An equity investment of
Rs. 100 got in 1971.72 a dividend

between Rs. 7.80 and Rs. 13.75 in
the three traditional industries
against  the industrial sector’s

average of Rs 14.19; the dividend
rises to as high as Rs. 30.25, "

Now I come to MRTP probe into
22 nylon firms where they are main-
taining prices at unreasonably high
level by manipulating production and
supplies; forcing a particular class of
users of nylon filament yarn to pur-
chase such yarn from the first four
parties, etc., etc. There are so many
things. The first four parties men-
tioned in the commissions notification
are: J. K. Synthetics, Kanpur, Gar-
ware Nylon Limited. Bombay, Then
the Nirlon Synthetic. Fibres and
Chemicals Ltd. Bombay and Modipon
Ltd., Modinagar. So, that is how this
thing is taking place.

The most interesting thing is that
while the approved sale prices of raw
materials gre: Alkalj Chemicals—(an
ICI associate)—Rs, 7.95, Union Car-
bide—Rs. 8.35 and Hoechst Dyes—Rs.
7.50 per kg, the current market prices
are anywhere between Rs. 13.50 to
15.50 and this Government is a pas-
sive spectator because their mouth
has been shut and fed and filled with
molten silver. So they cannot open
their mouth nor can they chew any-
thing.

Then take this Food & Fertiliser
Company, Shaw Wallace where an
Englishman, motto—benevolent mis-
sionary—came here and what is their
record? The profit earned by the
company in 1972 was Rs. 235.23 lakhs.
“This is once again a record in the
history of the Group, being some 33.8
per cent abpove the previous year's
profit, which was itself 43.3 per cent
above that for 1970.” This is what
their Chairman says. So, in total it
is 78 per cent more than the 1970
profits. All processes of Garibj Hatao
should go because Mrs, Gandhi wants
to hatao the garibi in this manner.
“The profit of the parent company

[}
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was Rs. 177.09 lakhs which represents
an increase of 100.9 per cent over the
profit for the year 1970, just two years
ago”—this is their Chairman’s review,

Then, we come to Hindustan Lever.
Sir, you want Dalda. Hindustan
Levers js a monopolist manufacturer
of Dalda, Soap, baby food, poultry
feed etc. Their turn-over in 1962 was
Rs. 5385 lakhs and it has touched Rs.
13410 lakhs in 1971. They want to
be self-relient. They do not want the
foreigners to come and expand their
business in India. From Rs. 5385
lakhs in 1962 it has gone upto Rs.
13410 lakhs in 1971. Profits before
tax was Rs. 481 jakhs jn 1962 and in.
1971 it was Rs. 759 lakhs. Dividend—
1962—99 lakhs and 1971—Rs. 217 lakhs.
Mr. Ganesh will be able to tell us as
to how it is making hey while the sun
is shining.

Then the Brooke Bond’s repatriation
of profits in 1971-72 alone is Rs. 151
lakhs, all in foreign exchange and
this company came under the purview
of the Monopoly Commission in their
own country, viz,, Britain where there
is a capitalist system. In spite of that,
they have been brought under the
purview of the Monopolies Commis-
sion. Here, nothing happens and all’
this is part of Garibi Hatao.

Then I come to the growth rate of
the assets. In 1964 the assets of the
Tatas were Rs. 418 crores and in 1971
March, it is Rs. 711 crores. Birlas—
their assets have increaseq from Rs.
203 crores in March 1964 to Rs. 687
crores in March 1971. ICI—i¢ has
increased from Rs. 37 crores in 1964
to Rs, 229 crores in 1971. This is a
multi-national corporation.

Let‘ the Deputy Minister not get
worried about these things. He should
not disturb the Chair.

But what is the growth rate in res-
pect of employees’ earnings? With
100—1961 as the base. in 1962, the
index number of real earnings of
employees in manufacturing indus-
tries was 103, in 1969 it is 101 and in-
1871 it is only 99...
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SHRI M. RAM GOPAL REDDY

(Nizamabad): In a half-an-hour dis-

.cussion he js taking one hour.

SHRI' JYOTIRMOY BOSU: The
‘workers’ wages are going down while
the returns and assets of monopolists
like Hindustan Lever and ICI and
Shaw Wallace are going on the top
of the world. That is the Garibi Hatao
.that Mrs, Gandhi is aware of.

‘1 wil] give one example. The
Colgate-Palmolive (India) Pvt. Ltd.—
the remuneration to the Managing
Director in 1971 was Rs, 3,79,21% a
year and in 1972 it has gone upto Rs.
3,89,131 because of Garibi Hatao. One
man earning Rs. 30,000 per month!
Taxation for the corporate sector has
gone down, Everybody knows it and
it cannot be disputed. I am just
finishing, Sir. I want to quote from
the RB.I Report on Currency and
Finance. It say:

‘In the major stock exchanges
the downward drift in equity prices
noticed since May 1972 due to cer-
tain transient factors gave way to
buoyancy especially after the Cen-
tral Budget for 1973-74’

“What sort of budget is this, because
it encourages monopoly, it encoura-
ges profiteers? Therefore, they were
.all encouraged. And finally I would
like to conclude by quoting from a
wonderful article which came out in
the New Statesman of London. It
- says:

“India is plagued by the worst
crisis in its 26 years. Economic
distress ig widespread and deepen-
ing day by day. Prices of all foods
have skyrocketed, a 20 per cent in-
crease being resigstered in one
month.”

And then it has described the whole
-country as a vast black market, It
. says:
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‘India
market.

has become a vast black

Angd then it says:

‘Its steady agravation, with no
prospect of relief, can only be
blamed on the administrative para-
lysis in New Delhi’

This is created, it says—

‘by the wide gulf between pre-
cept and performance at the very
top.’

It has described the whole country as
a vast black market. I want to know
what the Government wants to say
in the matter. We have highlighted
many things. Let them not escape the
issue. I don’t know whether Mr.
Ganesh has come prepared to reply to

these things. I don’t really think so.
But, we would like to hear in any
case,

MR. CHAIRMAN: Mr. B. V. Naik.
Only questions please.

SHRI B. V. NAIK: The biggest
monopolist of the time of the Lok
Sabha, Shri Jyotirmoy Bosu, ~“has
left me no other choice except to be
extremely brief. At the time when
the reply is given by the Minister
would be kindly tell us,—while the
figures in regard to pre-tax profit as
well as the post-tax profits of the
various concerns have been given—
the amount of tax reliefs on the basis
of the same figures that have been
provided, the amount of additional
taxes that have been collected by the
State Exchequer and the increase
thereby of the revenue?

*SHRI E. R, KRISHNAN (Salem):
The increasing participation of public
financial institutions in the equity
capital of companies has been quoted
in the reply to the question as one of
the reasons for the unprecedented
increase in the price of equity shares.

*The original speech was delivered Tamil.
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I want to know what is the value of
equity shares purchased by IDBI,
LIC, ICIC, UTI etc. during the period
from 1-1-73 to 1-10-73 and what is
the value of equity shares issued dur-
ing this period. These are the two
questions for which I would like to
have an answer from the hon. Minis-
ter.

it vy fowy : (i) TN
wER, ¥ HAT ST ¥ WYY IATF FGr
g foaar ag Tew s S & % 31
faqraz, 1972 %) wud 93.8 9T A
AT 27 TFGAT, 1973 F1 118. 8 9%,
arT wawd o€ § fF oF @ § 21
ATEZH FT FATH T & | THF IFMW
St FTe0r faw & & st wor ad) §
AT FHAT FTO G A1 7 /I 7Y
FT IS AT gH FIE I8 & AL O

gaafa agyem : A A WS
gt F &1

st ww fawy ) gar fra & faaer
wwg fear & 99 Nt § §9 gwt
fag ot F1fT

ot Wiy © woE fag Fv Wy
AT 9T

st vy fewd : a3 faaw 3o
wgd w1 & fF s o= fove qw
Zg q¥ Afsiay

|amfa wgh @ HT9 gar qed

ot aq ey : et wgr fF
[AAE e Fifgg 1 A A I
“ISTT § IEFT IAX WYT &, AW &
AT FEA AT

MR. CHAIRMAN: I would like
Shri Limaye to know about cne thing
that he is always within his rights to
speak, But here only questions are
to be asked. If you do otherwise,
then you will take much time. There-
fore, please ask only questions.

ot vy famy : & Few gl
0 W g 1 & o) gwiAET oz
arfifzwa Feadr o o 3gmw gm,
I 97 Fq I@ "t o ? oIq
How3r omr @

“The extraordinary manuceuvres
which sent sugar prices sky-rocket-
ing last month apparently had a de-
finite political purpose, what w.th
the elections in U.P. only 5 few
months away. An idea of what can
be achieved by even very short-term
manipulation of prices can be had
from the fact that ap average in-
crease of Re. I per k.g. in the rea-
lisation on the free sale sugar quota
of 1.15 lakh tonnes for just a month
of November can rake in as much
as Rs. 11.50 crores for the sugar in-
dustry and trade—all or a large part
of which could be made available
for keeping U.P. safe for the ruling
party. The sugar industry, after all,
has g specia] responsibility for UP.”

oY Iy g i Sw wnraE ¥ 7
&2 fo & fgmig & €ift fas oY
Ll

miFama Iy R E?
warafa wlveg | 7 gare gfis ?

ot vy fawd : w7 GER Y fred
7 7T § 7 TAw a3y ag A
9T Y Tad g & av A,
XY Fo Fo fogiceq WX Fo Fo
N wd A, War q@a fas,
1 ? o ag adfr a4 @ v arvg dad
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[ * =g faaz ]
AR ¥ AT wg grT g K W
TR fefawe wt frafaa w7 W12, at
ot §fF FEegET 1 q¢ ¥ TE
W AR d fava g iR g ¥
fefase wix qard oY a3 s 2

THMaF ve qidifeds dwaT
T

“The return on capital has im-
proved significantly surpassing in
1970-71, 1960-61 level and to some
extent even those of 1960-61 and
1961-62.”

Fu1 a8 Hg1 721 2 f Caim A g w4
gan fwam fufee® o, #fv wd@,
g’ FT TATF T TH AR Laf
gfifrs srEm gz g 41 WY
ITNETT HT T 41, afE wA
Fwfat #7 wfefzafed afr @
IE AF T TV | IHF TS FGT
&R g ? Az A2, FAT H Az, ATFAR
I | 7z, TTa7 § qT-HTE 04t S
& Y, fow 7 w2 7 75 &) Nifwam
Taw g1 g7

# argm g v @Y ngia g7 ami
FT w95 1 % q=E § 35 77 A S
wafaT afg Fifr 2, o & FgeeA
ZAT & AT wAAT FT qT AT &, IH
FAaT A I AT AN VE E g
I ARAE H FOT | G5 qF SR
IA T IH I F AT A/ §1 4 AwEw
q1, wfFe 57 w41 4, Tfew IgH
[t & fBara

SHRI JYOTIRMOY BOSU: Before
you call the Minister, if 1 want to
describe the hon. Prime Minister as
financial wizard because she is a
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female, am I right?
I call her?
this clear.

MR. CHAIRMAN: The hon Minister.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
K. R. GANESH): Sir, Shri Bosu has
covered a much wider arey than the
clarification on this particular question
to which a reply was given. I would
mean a very thorough discussion if 1
have to go into all the points that he
has raised.

Or what should
I just want you to make

So, I shal] try to answer some of the
basic questions that are there. It is
a fact, as we have indicated in the rep-
ly, that the prices of shares have gone
up in the year 1973, recently. 1 can-
not enter into a discussion. He has
raised so many points and he hag
quoied so many figures,

After stagnating for three or four
years, the prices of shares have increa-
sed. These are facts about whicth
there is no dispute. What are the
reasons for this increase in share
prices? That is the question that has
to be gone into.

18.00 hrs,

There are a number of reasons
which I shall list. There has been
acute shortage of scrips of particular-
ly well-established companies vis-
a-vis the total amount of investment
available in the shareholding. This
has resulted in larger demand of good
scrips  and their availability being
limited, the prices have shown a
significant increase.

Secondly, unprecedented is in com-
modity prices during the past year and.
a half seemed to have shifted money
income in favour of the relatively
richer sections of the community, and
therefore, their demands for shares
have risen partly as a hedge against
inflation.

Then, on account of certain regula--
tions and uncertainties in the com-
P
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wodity market and the fear of ceil-
ing on real estates, some of the in-

vestible funds have gone in favour of
share markets.

N
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Then, there has been bulk support
provided by financia] institutions for
important scrips which was a factor
which had induced a firm basis for
those shares in the share market.
‘There has been some fear of demo-
netisation of notes of higher denomi-
nation, and, therefore also, there has
been a rush as far as the question of
shares is concerned.

‘These are some of the reaons which
have shifted and brought about. ...

SHRI P. G. MAVALANKAR (Ahme-
dabhad): What are the other reasons?

SHRI K. R. GANESH: These are
some of the reasons which have bro-
ought about a change in the availabi-
lity of the shares and the prices of
shares going up. From this, to draw
the conclusion that this has benefited
only a few monopolists and big traders
and speculators will not be completely
a correct picture, because the equity
shareholding is now firmly broad-
based and that trend or direction is
quite discernible.

The Reserve Bank had conducted a
survey in 1967-68 and it has shown
that 189 companies with a paid-up
capital of Rs. 423 crores had accoun-
ted for more than a million individual
shareholders. Certain definite mea-
sures have also been taken to ensure
larger dispersal of shareholdings.

According to the existing guidelines
which government issued in 1972,
where a public company gets a quota-
tion for share at the stock exchange,
the amount of issue capital it has to
offer for public subscriptoin should not
‘be 60 per cent as against the earlier
stipulation of 49 per cent. For the allot-
ment of shares, in cases of new issues,
a heavy weightage has been provided
in favour of small applinations and an
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overwhelming propartion of the new
shareholders, as the report indicates, is
of people who have made small invest-
ments. It is the declared policy of
Government to broadbase share-
holdings in the corporate sector. There
is a large bulk of the investing public
in this sector. From this also it is
clear that there has been a significant
rise in the small and middle class
holdings in the case of share capital
and there is a broader and briader dis-
persal.

Apart from this, the financial insti-
tutions have also heavily invested so
far as these companies are concerned.
As far as the question of giving
medium and long-term assistance is
concerned, the financial institutions
have got assess now known as con-
vertible. . ..

SHRI JYOTIRMOY BOSU: How is
this relevant? We are interasted in
the boom that has come in the share
market because of the great profita-
bility of private capital in the country.
We are talking about how Govern-
ment propose to control this excessive
profiteering of foreign and Indian con-
cerns. We are concerned with whether
they are going to see that the consu-
mers are not fleeced and profits are not
accumulated at the cost of the blood
and sweat of the poor consumer.

What is all this he is taking about,
1 do not know.

SHRI K. R. GANESH: He wants me
to reply to what all he said.

MR. CHAIRMAN: He can reply to
the relevant points in the matter
under discussion.

SHRI K. R. GANESH: May I sub-
mit in all humility that I am replying
to the point under discussion?

MR. CHAIRMAN: 1 am not stopping
you.

SHRI K. R. GANESH: The hon.
Member has gone through a wide cam-
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vas for which he should raise a dis-
cussion and we will be able to reply.
This is an unstarred question in which
the question of an increase ip price
of scrips was indicated.

SHRI JYOTIRMOY BOSU: I pray
you leave on record your observation
that a discussion under rule 193 be
admitted tomorrow. We shall be here
to allow the Minister to speak at
length. But if they want to run away,
they will run away.

=t vy fed . FO @R Ww
ATET | & Hel WERE F WA § w
SEuTE Agl SteaT  aTgar | ofEs
# wga wif & 97 W E | SR g
W FTW M, WG F GHA T F
FAL R, I F1 IR0 AT, ;G 5T
fes TewT | qEH JoTE wE gEiET
f& N g SO feuT W 97 99 W7
o gwTEr g, 3H A S Aquer 8,
9 F1 Q0 T 10w SR e
1 JgAT @ a7 qH TS A a5 § |
T §HA TS HaTe g9 & | S &drei
F1SHT TH o OET AT S
196 & (5 ag mg foamr swa 9 7,
i TG F (W 13 g ) fE= 57 gat
T SUT WA A | T & qE
w8

MR. CHAIRMAN: The question
asked and the discussion for half an
Rour that has been raised under the
rule relates to a specific item on which
oertain questions are asked.

SHRI MADHU LIMAYHE: Why is he
1epeating the old answers?

MR. CHAIRMAN: K the members
are not satisfied, they can hawe their
ewn way and get satisfactfion.

ot wg formnd : & 5 T w iwA
@ !
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MR. CHAIRMAN; The Chair can-
not force the Minister to reply in such
and such way.

s famd m A T AT AT wT
fF A Iz 9 #fgw 1w ag  wue
T S WA g W
T 9 A1 gF T H W SFTWGHFS §
Tg 5T gwA N g o g | fumay a8
ez wwdd § S F wara

wrafa wgwT  AF g Afaw s
ol "o Al fauT & e 7 F @1
oG T &F4 ¢ f& A T waw Adl
LT |

SHRI JYOTIRMOY BOSU: The trutiz
of the matter is that the hon. Minister
has came with a typewritten reply,
readymade before he heard me. I
know he cannot do anything better
than this. But what I am saying
is that you can help us. The hon.
Minister has invited us to ask for a
discussion, a short duration discussion,.
under rule 193. I am quite ready

‘ even now, right now, to have it. Let

Government come forward, :«ccept
a debate like that. The Chair can fix
a date early which will help us in gett-
ing a discussion under rule 193 on this
on the list of business. But they run
away. I know these slippery fellows;
they all run away.

SHRI K. R GANESH: The hon.
member takes liberties with this House.
He can say anything any time, he
can call anybody any name, he cam
use any phrase he likes. But if we
use one small phrase, he will creak.
That has been the experience. But
I am not going to do that.

The point I was trying to make was
that the question had arisen as a re-
sult of the reply we gave. The hom.

berhutakenthedxecuadmm
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into it. I am trying to confine my
observations to that, according to Gov-
ernment are the reasons why there hag
been a sort of profitability and there
has been an increase in the price of
shares, as has been indicated in the
reply.

In a recent study made of 652 com-
paines which announced dividends
between March and September 1973, it
has been observed that only 33 per cent
of the companies were able to raise
their dividends to offset the inflationa-
Ty rise in prices, whereas 38 per cent
were merely able to maintain the
dividends, 10 per cent actually reduced
the dividends, and as many as 19 per
cent skipped dividends altogether.
Therefore, it would be incorrect to
say that there has been a fantastic in-
crease in the rate of distribution of
dividends at the cost of the general
public.

MR. CHAIRMAN: Just a minute. I
have before me ap explanatory note
which I hope the Minister must have
got. In that it is stated “according to
me, the Government policy and prac-
tice are surrendered to the pressure
of the monopolists. It is the basic rea-
son for this state of affairs.” To that
also the Minister may kindly reply,
because this is a point for which the
discussion has been asked for.

)
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SHRI JYOTIRMOY BOSU: Thank
you.

SHRI K. R. GANESH: I am trying
to explain how the Government policy
is on dispersal of ghareholdings; how
is the Government policy on guidelines.
which have been introduced; how the
Government policy is on convertibili-
ty clauses anq how the Government
policy is on the financial institutions
having a convertibility clause as well
as having a right to have directors,—
how all these are steps in the direc-
tion of seeing that those companies
do not make high profits and that
their profits are dispersed.

There is the steep rise in prices; it
is seen and it is quite obvious that
the profits of some of those companies
would go up. But I have indicated
the reasons for it and also the steps
that the Government have taken in
this regard to control the rise in the
prices of shares. (Interruptions)

Several Hon. Members rose—

MR. CHAIRMAN: If the members
allow me I will do better. The House
stands adjourned till 11 am. tomor-
TOW.

18.12 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday, De-
cember 13, 1973/Agrahayana 22, 1895

(Saka).
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